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covery in 300 Years" by Shri P. N. 
Oak regarding the building of Taj 
Mahal, published in the February 
1967 issue of Mother India; 

(b) whether in view of the sensa-
tional revelations made by the writer, 
Government propose to appoint a 
Committee of historians and archaeolo-
gists to investigate the truth of 1 he 
statements 'made in the said article; 
and 

(C) if not, the reasons therefor? 

The Minister of State in the Minis-
try of Education (Shri Sher Singh): 
(a) Yes, Sir. 

(b) No, Sir. 

(C) It is primarily for scholars and 
research institutions to establish their 
theories. 

MJssInc FIle reprdiJlr Dr. Joshi 
Marder Calle 

1706. Shrt Ba1 Raj M\oUIhok: Will 
the Minister of Home Mairs he 
pleased to state: 

(a) whether it is a fact that the 
file regarding Dr. Joshi murder case 
including the judgment of the trying 
Sessions Judge is missing f110m the 
record room of the Delhi Courts; 

(b) whether any inquiry has been 
Instituted to ftnd out the whereabouts 
of the said files; and 

(c) it Il10, the result thereof? 

The MiDister of state in the Minis-
try ot Home Mairs (Shri Vldya 
Cbaran Shukla): (a) Sessions case 
under Section 302 I.P.C., State versus 
Abdul Ghani Quereshi, decided on 
1-6-1948 is not in the record rooms 
ot the :Delhi Courts. 
(b) and (c). An inquiry has been 

instituted by the District and Sessions 
~ ge  and is in progress. 

Ahmedaba4 PM OfIlce 

1'7111. Shri MaDlbbal J. Patel: Will 
the Minister of ColDIDlInleatioas be 
pleased to state: 

(a) the volume of work and the 
strength of staff of a poet ofIIce where 
Class-I Post Master is poRed; 

(b) the volume of work and the-
staff strength in Ahmedabad Post 
Office; and 

(c) the reasons for not posting a. 
Class-I Post Master in Ahmedabad 
Post Office? 

The Minister of state in the De-
pu.riments of Parliamentary Affairs· 
and Commnnieations (Shri I. K. Guj-
ral): (a) Post offices are placed in 
charge. of C'ass I Postmasters on the· 
basis of the number of clerks work-
ing therein. Generally, only those 
post offices wh'ich have about 300· 
clerks are placed in charge of a Class 
I Postmaster. 

(b) The number of clerks in Ahme-

dabad GPO is 166. 

(e) A Class I Postmaster has not 
been posted to Ahmedabad post office· 
as the clerical strength of the office· 
falls much short of 300. 
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Shifting of Offices to Nagpur 

1709. Shri D. S. pati1: Will l!w 

Minister of Communications be pleas-
ed to state: 

(a) whether consequent on the 
shifting of the office of the Post-
Master General from Nagpur to Bho-
pal, Government have decided to shift 
other important Pust and Telegraph 
Offices to Nagpur from other places; 
and 

(b) if so, the procres. so far made 
in this regard? 

Tbe Minister of Stute in the Depart-
ment. of Parliamentary Mairs and 
Communications (Shrt I. K. Gujral): 
(a) No Sir. 

(b) Does not arise. 

Cost of l ~ Indell: 

lUll. Shri RamacbaDdra U1aka: 
SbrI Dhuleshwar Meena: 
8bri K. PradhanI: 
Shri Reerji Bhal: 

Will the Minister of Labour lIDd 
BebabUitatlon be pleased to state: 

(a) whether the cost of living index 
in Delhi is rising: and 

(b) if so, the nature of the rise 
durin, 1966-6'T1 

The Miaister of State In the MlDIs-
try of 1abOnr, Employ_t aDCI Re-

habiUtrtion (Shri L. N. Misbra): (II' 
and (b). The following table of 
monthly Consumer Price Index Num-
bers for industrial workers in DelhI 
during 1966-67 indicates the extent or 
rise:-

----------_.----_.-
Year/Month 

1966 January 
February 
March 
April . 
May 
June 
July . 
August 
Septemher 
October 
No\'ember 
December 

1967 January 
February 
March 
April . 

Index 
Numbers 
hase 1960 
-100 

'57 
159 
161 
,6z 

OUtlitancUn, Telephone Revenue In., 
On.. 

1711. 8bri Ramachandra Ulaka; 
Sbri Dhnleshwar Meena: 
Sbri K. PradhanJ: 
Shri Reerji BhaI: 

Will the Minister of Communica-
tion!! he pi eased to state: 

(a) the total amount of telephone,.. 
revenue outstanding at present in, 
Orissa; and 

(b) the steps taken to recover the 
1IlDle? 

The MinIster of State in the Depart-
ments of l'W'llamentary Aftain aDd 
CommunJeations (Shri I. 1[. Gujral): 
(a) Rs. 9:83 Iakhs on 1-2-1967 for 
hi'ls issued upto 31-10-66. 

(b) Action has been taken to en-
force the disconnection of telephonc8 
of defaulting subscribers. Other 
special steps, such as, pursuing . he 
defaulting subscribers, recourse +0. 

legal action, where necessary, are ~l  




